
NATIONAI COMPANY LAW TRIBUIIAT
NEW DELHI BENCH

NEW DELHI

CORAM:

PRESENT: SH. R. VAROHARA'AN
HON'BLE MEI.,IBER(])

c. P. NO. 60(ND)16
CA. NO

SH. M.K. {ANJURA
HON'BLE MEMBER(J)

ATTET{OANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH Of
THE NATIONAL COMPANY LAWTRIBUNAL ON 27.09.2016

NAME OF THE COMPANY: i4ls. Vandana Goswamiv/s. i4ls. Sneh Bihai State P\,t. Ltd.

SECTION OF THE COMPANTES ACI:3971398
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